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but display an attitude which is autho-ritarian.
which is irresponsible, which is reckless and
which is in total disregard of the safety of the
Kashmiri Pandit families who are living in the
Kashmir Valley. No wonder that the reaction
of the Kashmiri Pandit families who have
already migrated and are living in difference
places has been rather very sharp and angry.
This has also been reported in 'the National
Herald' issue of May 1, 1990. It says—I will
just quote a fey lines;

"Two things were clear after a talk with
the migrants: they will not go back and
cannot be forced to go back by merely
issuing..."

SHRI DIPEN GHOSH (West Bengal):
Point -of order. Madam, is it permissible to
read from the newspapers?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Please don't
quote from the newspaper.

SHRI MADAN BHATIA: | am quoting
only what has appeared. (Interruptions). The
newspaper has reported that a delegation of
the migrants met the Minister of State for
Home Affairs...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI  NATARAJAN): Mr.
Bhatia, you can summarize whatever is said.
Please don't quote.

SHRI DIPEN GHOSH: It is colossal
ignorance of the procedure of the House.

SHRI VIREN J. SHAH (Maharashtra):
Madam, may | ask, under what rule it is not
permitted to quote from from the newspaper?
| think the rule should be cited because, |
think, there are things of grave importance
and a man cannot get them from his imagi-
nation but from spmewhe-re. There must be a
source. So why can't the source be quoted?

Home Affairs

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Unless it is
authenticated, we don't quote from newspaper
reports.

SHRI MADAN BHATIA: Madam, the
Minister of State for Home Affairs is
here. The report has quoted that a delegation
of the migrants met the Minister of State
for Home Affairs and told him categorically
that they cannot be compelled to go back to
the Kashmir Valley unless their lives are
secured,  unless their  honour and dignity
are secured. In these circumstances, |
respectfully submit thai the Government
should come forth and make a categorical
statement that it withdraws these instructions
which are not only unconstitutional, which
are totally irresponsible and reckless and
which have no basis whatsoever even from the
humanitarian point of view. ' Secondly, |
submit, Madam; that it is the moral and
constitutional  responsibility of this
Government  to give full support and
assistance to those migrants who have had
to leave their hearths and homes because their
lives were put at stake and their honour and
dignity could not be protected by this
Government while they were within the
Kashmir Valley. Thank you, Madam.

DISCUSSION ONTHE WORKING

OF THE MINISTRY OF HOME
AFFAIRS— Contd.

SHRI E. BALANANDAN (Kerala):

Madam, today we all know that the

and order situation in the country is
slowly getting from bad to worse.
Every day when we read the news
papers, we find that the Kkillings in
Kashmir, in Punjab; of late in Assam
and in Delhi are on the increase. We
know that the questions of Kashmir,
Punjab and Assam are inherited by
the new Government from the old
Government, but that doesn't mean
that while we discuss these questions,
only saying that they are
inherited, etc., will  be sufficient.
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Madam, what is the real position in
Kashmir today? We find that the Pakistani
rulers are openly training insurgents and
militants there and with sophisticated arms
they are sending them to Kashmir to carry on
insurgency. So, a new situation has come
about, a really serious situation has come
about. A war psychosis is being created. So,
as Indians we must see the length and breadth
of the development and we must take our
position on the basis of the new development.

We axe having our own political opinions.
We are different political parties having
different opinions. But this suicidal to be
divided when our country is slowly being
usurped and attacked when insolently the
Pakistani rulers are allowing the training of
militants in Pakistan. Every side issue can be
focussed as a big issue but the me in issue
should not be forgotten. So, an attempt is
being made to Use force to take out Kashmir
from India. This has to be opposed by one
and all.

The problem now is that the Government of
India has taken certain steps. Those steps
have been yielding results. Serious steps have
been taken by the Government to And out the
hideouts of the militants, and many of them
have been arrested.

To our bad luck or surprisingly we find
some people are agitating for freedom of civil
liberties. There is the organisation for civil
liberties protection, the PUCL. They are
raising their voice. What are they saying?
They are saying that the Government is
attacking and controlling the freedom of
citizens in Kashmir. But what do they want?
They want freedom for those people who
want to kill people, innocent people, unarmed
people and that too for the militants trained in
Pakistan and who want the country should be
dismembered. This kind of freedom-
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fighters should be taken with a pineh
of salt.

Also now we find to our bad luck that
somebody wants immediately that Article
370 should be nullified or removed from the
Constitution. | do not know why they are
making this demand. The founding fathers

of our Constitution when framing the
Constitution took into  consideration the
peculiar situation  prevailing in Kashmir,

and that Article has been included in the

Constitution for keeping the unity and
integrity of the country intact. When a
situation has arisen in Kashmir, a war-like
situation has come  about in  Kashmir,
then, the demand is being made by
somebody that immediately Article 370
should be nullified. Is it good for the
country?  To whose benefit does this kind

of demand go?  With all respect to my BJP
friends, | would say that thye may be perhaps
making this demand  for protection of the
country, which we do not understand. But at the
same time who is utilising this? Those people
who want to take away Kashmir out of India are
using it by saying that the protection
enshrined in the Constitution is being tried to
be taken away sothat the independent status
of Kashmr is done away with.  This will go to
the head of the insurgents and those people who
want to divide the Country. Therefore, |
appeal to all those in the Opposition and in
the ruling party to see the reailty.

We may have differences. There can be
issues. But at the same time when our country
is to be divided, when they want to take away
a portion of India and declare it to be some
kind of an independent State or a part of
Pakistan, can we be neutral? We hear Mr.
Mann, one of those big fighters for a Sikh
nation, has declared this. What has he said?
"That | will be neutral." If war is started in
Kashmir, he will be neutral. Not only will he
be neutral, but he will take the issue to the
UNO for plebiscite. This is also ia part of
so-called patriotism.
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But the Punjab people, Sikhs and
Hindus, | hope, will not be supporting this man.
I must submit with humility that there is

something wrong with Mr. Mann's
understanding .of the situation.  Therefore the
people of the country should distance

themselves from this kind of people.  They
are supposed to be Indians. They are claiming
to be Indians. And when the country is
going' to be attacked, they are going to be
neutral and they are going to raise this issue in
the United Nations. This kind of
patriotism, | do not understand. We do not
subscribe to this View. Therefore, | request the
Government not to look to the past records.
They might be good or had. But what | would
urge upon the Government is to govern the
Country. It is the duty of the Government of
India to see that all the patriotic forces
are mobilised and that our country is
protected. Of course, some steps have
been taken. They are welcome steps. But
there are some steps which have yet to take.
When you go to Kashmir you find a State,
which attracts lakhs and lakhs of foreign
tourists where for more than six months in a
year, does not have adequate  power supply.
Why? A large amount of power is
generated in Kashmir and taken to other parts
of the country, while they are starved of power.
Therefore, for development of Kashmir,
immediate steps on a war-footing have to be
taken so that the Kashmir people realise that the
Government of India and the people of India
are serious and they are one with them. If
they get an assurance that all the benefits for
their development which  are their due will
be made available to them, they will have
a feeling that they are developing in pace with
the rest of the country. This is all | want to say
about Kashmir.

There a new slogan of confederation is
being raised. It is an old slogan of the US
lobby for the dismemberment of our country.
Nobody should get fooled by this slogan.

Home Affairs

I won't go into the details on the question of
Punjab, but a new development has taken place
there. Terrorists are going to the people with
guns and demanding money. A section of the
administrative personnel is siding with them.
Moreover, they are continuing with their job of
killing innocent People in Punjab.  Now,
they have extended their activity to Delhi also
Today we have read in the papers that
1,800 detonators were found in a bus.  In the
month of April alone in three incidents of
bomb blasts in buses in Delhi eleven people
have died and dozens injured. In Delhi,
the capital of the country, bombs are being put
in small cases, handbags and in some other
things which we cannot imagine and they
are placed in buses in some areas.  This is how
the terrorist activities have now extended to
Delhi. Therefore, the situation is very serious.
I would request the Government of India to
view the situation seriously. The new
Government after coming to power have taken
certain political ~ steps. The were of
course, welcome steps. The extremists in
Punjab and  their  supporters were making
so many demands. Many of their demands
have been conceded by this Government
thinking that a political solution should be
found and the grievances which have gone
into the minds of the Sikh people have to be
redressed. Keeping that in mind the
Government  has taken many steps. But
instead of reacting to those steps favourably
and coming to an arrangement  through
political discussions, they are going the
other way round. When the Government
wanted to take some political steps to ease
the. situation, the extremists took it for
granted that the Government is weak.
Therefore, they are forcing the Government
further to yield to their threats. This cannot be
done.  This should not be done.

There is a Government. The Government
has to rule. Therefore, every body should be
told that with small bombs and a 'few
arms  collected
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from elsewhere cannot be used to threaten
India. ~ This will  not be allowed; and
should not be allowed. With different political
parties in this House, we may have differences
but ! should we allow Punjab to be taken away
with a few guns?  History and Geography will

be there. ~ Congress(l) Government's failure is
there. Maybe so many other Governments'
failures might be there.  How to meet this

challenge is the question today to be answered.
We the Indians, we in the Parliament of
different political parties, should we not fight
this kind of a situation where some people with a
few guns want to threaten us and take Punjab
away? This cannot be allow ed.  Therefore we
suggest while con-  tinuing with steps which
are to be taken politically to restore normalcy
in Punjab, stern measures have to be j taken to
deal with terrorism. | want the Government to
be quite frank;  when the Home Minister of the
country speaks that he is not going to

allow terrorism in the country it means,
he should have his own way. People should
understand that the Home Minister of the

country is  speaking. When you talk, you
talk seriously and it should  be driven home
that the will not work. | want the

Government to appoint Advisory —Committees
in Punjab, atthe State and district levels so
that all parties can be associated with it. Every
party from this angle or that angle can criticise
the Government. | am in favour of that but
while criti-  cising, we must not forget the main
I point on which we all should jointly work.
Therefore, what | am suggest-  ing is that we
must have State level ! and district level
Committees in | Punjab so that together with
the Gov- ernment's action while continuing the
political dialogue with the people who are willing
to work within the frame-work of the
Constitution, we must try to solve the
Punjab problem. The Government must be
serious and all parties should unitedly stand with
the | Government's effort to come to  an

understanding to  solve the Punjab problem.
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Another serious question has come today,
that is the question of Assam. T'his is not a
question of Assam alone but the whole of
North-East. Somebody now talks about
United Liberation Front of Assam. What are
they doing today? They are killing innocent
people. They are going to indus-trialists and
demanding "All right, you give so many
thousands of rupees or so many lakhs of
rupees: otherwise you will be killed." Already
somebody has been Killed. The Tatas are the
biggest company in India who are having
some plantations in Assam. These people
went to them and told thme "Your Manager
will be killed unless you publicly declare that
the Tata Company which is going to start a
factory in West Bengal will be stopped.”" This
is the demand they are making. What a
wonderful demand. They want to take Assam
out of India and to have an independent State
of Assam. This is the fight which they are
carrying on. | must submit that the steps
which the State Government are taking is not
adequate to meet the situation. So the Govern-
ment of India should see that India is India
and | do not want to say what India is- If
anybody wants to take away Assam from
India and carve out a new State and that too,
as | said earlier, with a few guns in hand, this
business has to be settled once for all.
Therefore the Government of India should see
that proper additional force is sent to Assam
to help the State Government and the State
Government should also rise to the occasion
and see that this insurgency is stopped and
nobody is allowed to play with the unity and
integrity of the country. | submit that the
Government should seriously act and | must
request the Government of India to tell the
StateGovernment and the Chief Minister that
the attitude now being adopted by the State
Government and by him is" not sufficient to
meet the situation.

Then another  serious
communal situation.

problem is about
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Mr. Bala-
nandan, your party has 33 minutes.

SHRI E. BALANANDAN: Madam, | have
only started.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): | am not
interrupting you. You have spoken for about
18 minutes. Your party has 33 minutes.

SHRI E. BALANANDAN: | have just
started, | do not know how long it will take to
finish my speech.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): You can take
33 minutes.

SHRI E. BALANANDAN: As regards
communal situation, today We had a
discussion during Question Hour about the
arrest of some Swami Ji. | do not know his
name.

AN HON'BLE MEMBER; His name is
Swami Swaroopanand, the Shankara, charya
of Jyotirmath.

SHRI E. BALANANDAN: Somebody was
worried about his arrest. They were not
worried about our country. This so-called
Babri Masjid question is pending in the court
and the Shankara-charya thinks that tomorrow
he will go with some seven-eight persons and
immediately install shilanyas there and he
started yatra with some people.

SHRI M. M. JACOB (Kerala): But he has
no relation with Gopalsamy.

SHRI E. BALANANDAN: | am sorry to
find, that our gods are so powerless that poor
human beings go and support them to
strengthen them. It is illogical according toi
the logic preached by them. Everybody who
believes in God wants to go and support that
God with sword or something like that. | do
not know the logic behind it. Now 1 am only
saying that this kind of a step taken by the
State Government of U.P., a correct step,
should not be

Home Affairs criticised by
anybody. Can this Parliament or can anybody
raise this question and find fault with that
correct step? | can understand fight- , ing on
some secret thing or anything in Parliament,
but how a correct step taken by the
Government be criticised from different angles.
Is it correct on your part to raise this issue? |
am sorry for those people who are raising that
question like this. (Interruption) | do not want
to say anything either against Congress(l) or
against any other party because | am concerned
with the nation more than Congress(l) or
Communist Party. That is why | want these
(people in the Congress benches to think, how
can we solve this problem. Today, we have
received a reply from the Home Minister to
comrade Balaram's question in which the
Minister has stated and with your permission,
Madam, | am quoting:

"Nine incidents after January of
communal conflagration were there in
which 73 lives were lost and more than 300
people were wounded of which in
Ahmedabad alone, 38 people died and 118
were wounded."”

For what? What is the reason? There might be
reasons. Nearby some temple, a procession of
Muslims has gone. So, the Hindus thought 'to
protect God and to do that, they must go and
kill the Muslims. Then alone the Hindu God
can be protected. Likewise some other
procession has gone nearby a mosque and
immediately Muslims started thinking, oh, our
'Allah’ is to be protected by killing Hindus
alone and this kind of fundamentalists are
being protected by some people. This should
not be done. While we say secularism should
be there must be freedom for every religion to
propagate its line. There must also be freedom
for everybody to oppose any religion if he
wants so. Nobody should take daggers or
swords or anything to kill anybody which is
being done today. Fundamentalism is being
developed. A communal divide is being
developed. This means what? There
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will not be India.  That is all.  Just two
minutes ago, my friend raised the question of
Kashmiri refugees. It is a real problem.  For
the first time in India's history, Kashmiri
Hindus are being driven out or they are
coming away from Kashmir to other parts of
India. This is really a problem.  But how that
problem has come? It has come because of
the new situation created by war-clouds and the
attacks of militants trained in Pakistan and
sent over to India.  Their attacks
increase in number daily in Kashmir. That is
the problem. What is  the point to raise
first, this tor that? While raising this question,
you must talk about that first and then
say that Hindus are in difficulty. | can under

stand. s this the difficulty of Hindus alone?
Itis the difficulty of the nation. My
hon. friend, who is an expertin law, etc.,

raised this question. Can | question that?
No But, this does not suit today.
Therefore, every political party in the
country should see that the communal divide,
fundamentalism, Hindu or Muslim or any, is
discouraged  properly  discouraged. The
question of Babri Masjid and the temple
could be solved amicably. That is my humble
request. But till the court verdict comes, till a
solution is found, there should not be any
construction by either side, Hindus or Muslims.
There should not be any unilateral drive.
Whatever position is there today should be
maintained. Today, in order to save the country,
WE have to seriously consider the totality of
the situation,  Punjab. Kashmir, Assam and
the communal divide in the country, all these
things taken toge ther, what is the totality of
the situation? Is it a normal situation?  No,
Madam. It is an abnormal situation. In this
abnormal situation, what should we do?
You may have differences. Keep them and
project them here in Parliament if you want.
But while understanding the totality of the situa
tion, you should come forward to see that this
Government is helped. If you want to
change the Government, change it.  That is
another thing. But this Government is there in
power. We must be one with the Government to
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see that effective steps are taken to save the
country from the present difficulty. That must
'be the approach, according to me. | plead, to
the best of my ability, with all the political
leaders here to think over the situation and
unitedly stand against com-munalism, against
terrorism, against chauvinism, against any
kind of fissi-parous tendencies which go
against the unity and integrity of the country.

Madam, before | close, i have to mention
one or two things. Today we are discussing
democracy very much in this House.  That is
natural also. I must)bring, through you, to the
notice of the Government what is going on in
Tripura. | am not going to attack the Tripura
Government. | am not interested in that. But
| am interested in one thing, that is, basic
freedom should be protected. Do you know
what is going on in the State of Tripura? In the
ADC areas now elections are going to come.
The people are not allowed to go and register
their votes.  If they go there, goondas—I
must say with humility, Congress-1 goondas,
hoodlums—Dbeat them and the police—I am sorry
to name them—are also not able to help.  That
is happening. The fundamental right of citizens
to register their votes is not being protected
by a government called the State Government.
This is the situation there. It is a very serious
situation. | do not blame my friends in the
Opposition for what they have done earlier.
I am not going to criticise them for that.
Today, what are you doing there? ~ What is
your State Government in Tripura doing? We
have many responsibilities. | admit it.
We are not saints and we are also committing
mistakes. Atthe same time, | may tell you
that in|  Tripura nobody who is called a
demo-i crat canrun a Government like the ]
one which is led by the Congress (1) Party
which is not allowing the ele- mentary
democracy. Itiswrong. | request youto
ponder over the situation.
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Another thing which is developing in the
country is the so-called Naxalite activities. In
Andhra Pradesh, it is becoming a major
problem, and our State Government in Andhra
Pradesh, to 'our  bad luck, is  not taking it
seriously. They are not taking it
seriously at all- Today we found that ex-Air
Chief's house has been attacked and his gun has
been taken away. (Interruptions). | warn the
Government of India—whether it is a
Congress Government or a Communist
Government—to realise  that these  things
should not be tolerated.  Naxalism is being
encouraged.  For the time being, it may go
against the Communists or the Telugu Desam
people, but it cannot be taken for granted and
that this will be allowed. If it is allowed, it will
finally go against the State of India and its
freedom. This should be taken note of
and before | end —I hope the rest of the time
will be allotted to my party men—I  may
remain  that this Government, the National
Front Government when it came to power, had
said that freeom should be given to the
Government employees taking away section
311(2) (b) of the Constitution. But using
that. | tell you that in the Assam Rifles alone,
nearly 50 jawans were taken to task and were
dismissed when they went to a hunger strike.
For what? Many of them were dismissed on
the ground that they went on a hunger strike
for a day. And for what? When the Fourth Pay
Commission decided their salary, many of the
jawans' salary had been reduced by an amount
ranging from Rs. 125/- to Rs. 375/-. For that,
they went on some kind of agitation. And for
that, they had been taken to task. Our Party
Leader,  Shri  Samar Mukherjee, raised the
issue with the

Home Minister, but he did not put his head
into the problem and, therefore, 1 do not say
much on this. But he has to look into it and
see that these jawans are reinstated. With
these words, | conclude but the rest of the
time should be given to my colleague.

Home Affairs

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARANJAN): Rest of the
time is two minutes... (Interruptions)...

SHRI SANTOSH BAGRODIA (Ra-
jasthan): | just like to point out that there is no
Cabinet Minister present when a very serious
discussion is going on. There are many
Cabinet Ministers. Can you at least request
the Cabinet Minister to be present?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): The Minister of
State for Home Affairs is here.

SHRI SANTOSH BAGRODIA: | agree.
There should be one more Cabinet Minister.
The system requires that there should be a
Cabinet Minister present over here. | am not
trying to say that you should ask them to
come. ... (Interruptions) ... All right, you may
be right but | have made a point and let her
say... (Interruptions) ...

SHRI M. M. JACOB: Don't be excited over
this issue. It was only a humble suggestion by
one Member. We should appreciate the
presence of a Cabinet Minister. It is not that
we cannot present without a Minister. But in
all fairness, when such things are discussed, at
least a Cabinet Minister should be present.

THE VICE-CHAIRMAN (SHRIMATI
JAYANATHI NATARAJAN): The Minister
of Home Affairs is present and | cannot call
upon any other Minister. Shri Ghulam Nabi
Azad.

SHRI GHULAM NABI AZAD
(Maharashtra) : Madam, | would like to start
from Assam because, unfortunately, on
account of the grave situation in Assam, we
do not have enough of representation from
Assam in both the Houses. Of course, in the
other House there is no representation at all.
So, | felt that somebody should at least start
with Assam.

Madam, the situation in Assam is
very very serious. Since Assam is far
away from Delhi, we are not in touch
with the people of Assam as much as



189 Discussion on the work- [2 MAY 1990]

we are with the people either in Punjab or in
Jammu and Kashmir and the situation is not
fully reported as is being reported with regard
to Punjab or Jammu and Kashmir. But once
you visit any part of the Eastern States—it is
not a question of Assam alone—and even if
you visit Calcutta, you will find hundreds of
people coming to you with petitions and
pleading for help from the Government of
India.

It is most unfortunate that the present
situation has deteriorated mostly because of
the AGP Government. The ULFA is running
the Government there at the moment and it
will not be out of place to mention here that
the ULFA and the AGP are the two) fectes of
the same coin. Rather | would say that the
ULFA is working as the frontal organization
of the AGP. When | say this, | am not saying
it for the sake of opposition. | would like to
quote some newspapers in this connection in
support of my point.

The "Economic Times" of Wednesday, the
25th April, 1990, says like this:

"There is a widespread belief that the
police force in the State has been
completely infiltrated by the ULFA."

The "Economic Times" of Wednesday the
18th April, 1990 says:

"Almost simultaneously leaders of the
ULFA had arrived seeking huge amounts
of donations. The strategy is paying
dividends. If the businessmen chose to pay,
the ULFA just gets the boost. If they do not
pay, their elimination is a message to the
non-Assamese in the State. Either way the
ULFA gains."

There is another report:

"There are reports linking the AASU
activists and even the AGP Ministers with
the ULFA. Though the AGP leadership
denies any connection with the
extremist  front,
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political observers and Intelligence sources
assert that the nexus among the AASU,
AGP and ULFA is complete.”

The paper further reports:

"This widespread belief has given
currency to a new political joke in
Guwahati."

Madam, what is the joke?

"The kurta-pyjama-clad AASU activist
in the morning becomes a safari-clad
leader in the after-noon and a battlefield
ULFA guerilla by night. The joke cannot
be for off the mark. AASU leaders have
been regularly attending functions orga-
nised by ULFA."

I am quoting the police officer who has
been quoted by the Press itself:

"The State Government's reluctance to
move against the ULFA is evident from its
lack-lustre efforts to trace the culprits."

"Clearly the political will to check the
secessionist movement is lacking™ says the
senior police officer. Now | quote the "Indian
Express* of Tuesday, the 17th April, 1990:

"What is needed is an anti-in-surgency
strategy which blends firmness with a
sensitive political approach and which is
devised and implemented together by the
Cen tral and State Governments. Un-
fortunately, even if the charge that the State
Government is soft on the ULF with whom
a section of the AGP and the All-Assam
Students' Union reportedly have close links
is not true. . ."

SHRI JAGESH DESAI (Maharashtra):
Madam, on a point of order. There is no
person who is taking any notes. And there is
not officer also of the Home Ministry taking
notes. This is very serious.

SHRI KAMAL MORARKA (Rajasthan’) ;
The Minister is present
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SHRI JAGESH DESAI; But he is dozing.
He is not taking notes.

SHRI KAMAL MORARKA,; The Minister
is present. You cannot say the Minister is
dozing and is not taking notes. Everybody is
listening to the speech of Mr. Ghulam Nabi
Azad,

SHRI V. GOPALSAMY (Tamil Nadu): It
is highly unfair on your part, Mr. Jagesh
Desai, to say that you cannot make such
statements.

THE VICE-CHAIRMAN  (SHRIMATI
JAYANTHI NATARAJAN): Anyway, |
cannot ask the Minister to take notes. The
Minister is present. That is all we are
concerned with. It is up to him.

SHRI KAMAL MORARKA. .- Every word
spoken by Mr. Azad is being heard, we assure
you. In fact, | have a point to make. Mr.
Jagesh Desai has disturbed my concentration
on Mr. Ghulam Nazi Azad's speech.

SHRI DIPEN GHOSH (West Bengal): You

should not have interrupted, Mr. Jagesh
Desai.
SHRI JAGESH DESAI; This is an

important subject and there are no officers
also.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): | have already
said that | cannot call upon the Minister to
take notes. Now let Mr. Azad continue with
his speech.

SHRI GHULAM NABI AZAD: | can leave

these newspaper cuttings with the Home
Minister...
SHRI KAMAL MORARKA; All the

newspapers are available with him.

SHRI GHULAM NABI AZAD; Let me
complete the quotation, the most operative
part: "There is no indication that the Stat,
Government mean business." this is by the
Indian Express. "To a large extent the lack of
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firmness and direction in its approach reflects
the drift in the administration caused by the
running feud between the  Chief Minister,
Mr.  P.K. Mahanta. and his Home
Minister Phukan." This is what is being said by
the Indian Express. Then | quote from the
Assam Tribune of Tuesday, the 5th April; "The
main charge levelled against the Government is
incompetence and inefficiency, nepotism
and corruption, wasteful expenditure leading
to financial crunch, failure to maintain law and
order and lately allowing  extremist
organisations like AASU to run a parallel Go-
vernment sustaining it by  extortion of money,
indulging in murders and forcibly collecting
arms from licence-holders". The Assam Tribune
further says, "If the ULF has already procured
over a thousand guns, as is estimated, it is
indeed a serious matter and the stage has clearly
been reached when the Centre will have to step
in, however unpalatable it might be".

Madam, | was quoting three different
newspapers.  Well, unfortunately, none of
these isa supporter of my party. A few of

the newspapers are very neutral. And | think
the assessment of the papers was very,
very objective. So, keeping this in mind. |
would like to bring® to the notice of the Home
Minister that he will have to take some positive
steps. The non-Assamese businessmen  are
under great strain. Particularly  after the
murder of Mr. Surenda Paul, the non-Assamese
people are completely and totally shaken. So
it is not a question of Assam only. As a far
as the non-Assamese are concerned, people
from Gujarat are there, people from Bengal
are there, people from Rajasthan are there and
people from Bihar are also  there, and
people from almost half of Central India.
People from all areas and all districts of
eastern States are working there. They are
very much demoralized, because unfortunately
they have lost business, they have lost
money and now they
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are losing their lives also. There is nothing left
with them. It is most unfortunate that the
Cenral Government and the State Government
which is an important ally of the Central
Government, the Janata Dal,, has totally failed
to protect the lives of the non-Assamese
people in "Assam. Therefore, | would request
the hon. Home Minister to take some personal
interest.

DR. NAGEN SAKIA (Assam); Madam,
may | make only one point?

SOME HON. MEMBERS: No, no.
(Interruptions)

SHRI V. GOPALSAMY; why are you
shouting?

AN HON. MEMBER; It is his maiden
speech.

SHRI GHULAM NABI AZAD: Don't
bother about me. It might be my maiden
speech here, but 1 am not that 'maiden'...
(Interruptions) | have put in one decade in the
other House.  (Interruptions)

DR. NAGEN SAKIA. It is very significant
to make that point. A few days back, the PCC-
| President Mr. Hiteshwar Saikia, made a
statement: where he has stated that he does
not think that ULFA is anti-Cong. (In-
terruptions). He says that the Congress people
cannot blame them for all the killings. This
statement proves that even some elenients of
Congress may be behind the extremist
activities in Assam.

SHRI GHULAM NABI AZAD: Since |
have not gone through the statement of Mr.
Saikia, | am not going to make any comment
on this. It is for the Home Minister to make
an inquiry and Just rise to the occasion to
protect the lives and property of the non-
Assamese in  Assam.

As far as Punjab is concerned, well | was
directly or indirectly connected with
Punjab once as Minister of State for Home
Affairs at the Centre | was in-charge of
Punjab and also
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for the implementation of Punjab Accord. And
subsequently from the organisation side also,
after | resigned from the Ministry | was very
much connected with Punjab. So f know a
little bit about Punjab... (Interrupt, tion)
General Sahib will excuse me.

SARDAR JAGIJIT SINGH AURO
RA (Punjab); | only said. Non-imple
mentation of the Accord. B

SHRI GHULAM NABI AZAD; Well
if Sant Longowai had survived, it
would have been the most successful
accord as far as | believe

SARDAR JAGIJIT SINGH AURORA:
Was it not the duty of the survivors to see that
it is implemented?

SHRi GHULAM NABI AZAD; Let me
speak on Punjab. Whenever we talk of Punjab,
the ruling party would always come up with a
statement blaming the previous Government.
But what about the achievements of the
previous Government? It is very easy to
condemn the working of the previous
Government. But | would like you to
appreciate, if somebody has the courage to
come forward and appreciate, the positive
things which were done by the previous
Government. We took three initiatives. We
took the administrative initiative. We took the
political initiative. We took the economic
initiative. As far as the administrative in‘tiative
is con-earned, we had a strong administrative
set-up. We dealt with the terrorists strongly.
We did not compromise with the terrorists.
We strengthened the Police communisaiion
system. We strengthened the intelligence
machinery. The net result of toning up the
administration was that hundreds of ton hard-
core terrorists were killed and hundreds of
terrorists were nabbed. Dozens of Guruwaras
were freed from the clutches of terrorists This
is a hard fact.
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As far as political initiative is concerned,
we organised mass contact programmes. |
remember that in the first six months of 1987
and the beginning of 1988 the Congress itself
organised more than 500 public meetings
under the mass contact programmes and | had
the opportunity of addressing as many as 300
public me-etings in Punjab. Today if
somebody from the Janata Dal goes even for
one day, they are making a lost of hue and cry
about it. But | do not find even a single public
meeting being organised by the Janata Dal
leaders. | might say that even the present
Prime Minister did not visit Punjab even once
as long as he was not the Prime Minister of
the country. Do you feel that as long as they
were not in position, it was not the duty of the
Janata Dal to visit Punjab even once? Well,
forget it. While you "were not in position,
you could not go to Punjab. Now you are the
ruling party. Can the Janata Dal Party cite
even one example of having organised even
one public meeting under the mass contact
programme in any part of Punjab? Not a
single meeting has been organised in any part
of Punjab. We brought Hindus and Sikhs
together. If there is no communalism in
Punjab today, it is because of the efforts of
the Congress Party. 1 must also appreciate the
efforts made by the Leftist Parties in Punjab.
We did not allow Hindus and Sikhs to clash
with each other. But nothing was done by the
Janata Dal. We mobilised the people of
Punjab against terrorism. We built up public
opinion against the terrorists. 1 would like to
say that the net result was that the terrorists
could not communalise the situation in
Punjab and the terrorists could not get mas
sympathy in Punish as unfortunately they
have in Kashmir.

As far as economic initiative s eioncterned,
It has been a big tale. Positive and concrete
economic steps were takon in Punjab
Administrative
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steps were taken by the Administration.
Political steps were taken by the political
party. Economic steps were also intiated by
the Government. The Kapurthala Coach
Factory worth Rs. 1200 crores, if | remember
correctly, was set up. Goindwal paper factory
was there. To improve the power situation in
Punjab wegave liberal amount of money for
Ranjitsagar Dam. Patiala was selec ted for the
Northern Cultural Centre. We gave Rs. 140
crores for the drought of 1987. We gave Rs.
100 crores for the floods of 1988. We selected
almost 2000 boys from the border districts of
Punjab in the para-military forces. | think
more than half a dozen sugar mills were
opened in different parts of Punjab. That
was the will of the Government. We were
fighting on different fronts to bring normalcy.
The result was course, there was some fear
psycho that we could hold free elections. Of
sis. But we could hold elections in Punjab. But
what has happened today? (Interruptions)
General Sahib | am not yielding. It is not the
question whether we got two seats or we got
one seat. In democracy you are supposed to
lose and win. It is not a dictatorship. The
question is whether we could hold the
elections or not, which you are not able to
hold today. You are giving a statement every
second day that we will hold the elec-
tion. Somebody is saying from your
Government that we are holding the election
and another person is saying that we are not
holding the election. You yourself do not
know where the Punjab is. But | would like to
draw the attention of the Chair at the moment
towards the Punjab situa tion. What is
happening there? As far as the administration
is concern ed, there is no administration at all.
There is no will on the part of the
administration to fight terrorism. Nobody, not
even the Prime Minister of this country has
categorically and  openly  condemned
terrorist activities of the terrors*-
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ts in Punjab. In a country where the head of the
Government does not have the courage to condemn
the terrorists, how are you going to bring down
terrorism in that State? (Interruptions) As far as the
political in-initiative is concerned, as | have alrea-,
dy said, we did not see, we did not hear of even a
single meeting that has been organised in the name
of mass contact programme. No efforts have been
made to muster the public opinion against terrorism
except one public meeting which was held in
Ludhiana where the Congress was invited by the
Prime Minister and the Home Minister, and the
Deputy Prime Minister of the same Government
said that the Congress should not participate. How
unfortunate it is that the Prime Minister is inviting a
particular party to attend the programme but the
Deputy Prime Minister says that Yney should not
attend, and the Prime Minister does not have the
courage to over-rule his Deputy Prime Minister.
And ultimately we chose not to participate. This is
the only one public programme in the past five
months which this Janata Dal Government has been
able to organise in Punjab.

lanything more from
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SHRI GHULAM NABI AZAD: Well, 1
had come to the Elders' House. | was under
the impression, that it is a House of Elders
and there might be some sort of discipline.
But we had much discipline in the Lower
House. (Interruptions) Well, 1 am also a
Member of the House; you are not the only
one. Since he comes maybe from Andhra
Pradesh, | hope he can understand Urdu. So,
| am reciting one couples

TEA-T-Naww 1 @ifed om & 377
FIEE 47, o
L Y .
g7 ave ¥t 9oy 93 &, AR afweat @7
gmr 1

F Zm oy aaa@lz o8 & fag saaT
Tor & ATHr AT T WA @ wmiw g
yod A5 & @ TIIE 5T HSE
TN, w7 T GIET =T agy EFo

If this is the state of affairs ofPunjab,
Ithink it is only God who gan savle the peole
vof Punjab and Punjab We cannot except
thid Government

SHRI T.A. MOHAMMED SAQHY (Tam"(keeplng in view the preset stiuatuion.
Nadu). It is not Janata Dal Government. It isf

National Front Government.

SHRI GHULAM NABI AZAD: It is National
Front Government, So | think, the topic is
becoming very hot. Since it is becoming very hot
and my friend has reminded me that it is not a
Janata Dal Government but it is a National Front
Government and that means there are so many
political parties, this has reminded me of one
couplet... (Interruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Don't interrupt the
speaker. Let him sneak

ng & aviit FY T ANFL AR
ATAT AEAT  F 1 wmT % fafret
agq B WY AST ZaT 4difE
T oM uw fY 2E ¥ E T
IR Y T W e wTae
& 9 FAT v B e W
w1 & wfem FY oedifse.gmd
mifgdi &Y @A, FEE FV o AT
wg  E FWIT FV oAy s E,
AT T F oA AT I ngmei
fas o5 =17 FYWE & T2 DR
e Y asE & gmi, sga
AT XET I | K wiAgr g f
e mOE ¥ agT W HRY @)
g AtE@ T w7 AE 3 oamm
A ¥ agrar g f& sWAT 3 gEwn
no FY T & 1047 TR ) Ko
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A R AT, ®AFA %97, REra
FHURT NG 14 ONE: siw ST
g il 9f ayEy @ m: orfw-
TR F i A &, B EC] E'T(TT
at  ar wifseaw ¥ O w? Wy
F1 @fpa sue dw 9 @ w9l
§-u weIT o & B gaeaf g@r w9
@ R o gfrary wgF &, WiT sy
T ASES ST AT 4 1 A
A< A wgy F o o3 3w wow
F FFq H gAT W & dFar g @
Ig Tigw w1 gi Aifq o wK oy
F7 qifafzea FNifsd 4 B 40
@ % Seq g 20WH ST o4
FgEa AT Rar, Tera gt Reana
afps  ars fafs gwe g @Y
TA asig &, ag & mrewt asg W
gFgarar g 1 AW 98 @ifed | [
FIX ¥ W W, ml waY §
aifaat Wi E 9 AifE, deew
¥ agr Wy § @T mwww ¥
= ogfar §.... .. v T B
the wrong policies of the Government, weak
Government at the Centre and the BJP-Janata

Dal alliance. These are the three basic reasons
for the present situation.

wrong ad # wH-nE &1 897 f policies

of the Government, number  one,
dissolution  of the
Assembly.

w & fedawd siw sideEdt #
Ay WEA §, wa ab nEEAr fE
ey w5 FF Y, 98 £ENE
AHaT AT mas ez A e
G gAT AT | QAT WiT AU GG
df Ak Ggy an faiwe i ¥,
nrefefl &1 iy ¥, wfwd 1 afwr
e oaqid q#f At
not even once not even five thousand people
could get to gether
Faf weliT ¥ %Y g 22 i@ ¥
a®  fm magewt v o ¥ oatw
garfs  fFar ar &Y 9uR 1% o
g oy o froga wﬂmr Y
UET ST TS 1953 & ang A
At Afemrzz Y, &% af ad i,
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to bring them round the corner, that their
place is in the mainstream and we brought
them ire the mainstream and'we gave them
the; power.

$fiT 9% 1953 7 v& on gardim ¥
B L BT a@ @ T T
wHER - R AT, o fergeata #
T WAL YT A G =. TIAWIT.
FATHT, q':a T ket G i '?'g fﬁ'gﬁ‘fq
Aown fe gn Wedn Bad
afva  fos F@d  WEAT F o EeEEr
fester &3 &1 &Y WY @ yRIdm
i oW ¥ 25 Wiw ¥ BT FAGI
e fawars & @ s gwar AW
& o R w3 W ey
or\farz % 21 g B gTrw TR
AaqT ¥ [ w1 F1§ A wF) faRar
ag wior gar fa fam A a7 sgEm
AT REAH WME F oW 99T 'Y
& 4 @ o 0¥ A my MY
TR Wy HeT Tarar st o® A
1-‘['&:".' FRMAT | AT e 5 ET OW
AT feurgienmy BrE HAFEE 91 |

This is a hard fact. You may agree of not.
(Interruptions) | will come to that part also.
You can tell your colleague, whoever is
going to speak next. Let him reply. Why, do
you bother yourself? The second reason is,
not taking the local political parties into
confidence.

wRooma # gfar & RSy AR
wAT e Fwr g wuh S 2
feyrexfom &, @1 W &, sw
ad S g g | afw,  Fm anw
fred 1/ wdy @ @iz §fady
BargaY & 7 Agi 103 FrE COAT

AW, WM AR § say RO &
Aty & & | T AW HA 4T
ary & P IF oy mAAR §

™ ourw ugw § fady Wy sty
wiEHT ¥ aig =g ? et wiew
qgeal gy amAn  winy Frawr
gidf wiw g wfsfras ot g
*aﬁ% gin fafkezT omga ar uaﬁ’
& atg #1 ? BEF § @ w0 g%
AWFa  ®IHE § wa ARl §h WIT
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AN foEr A1 afafesd ¥ e
g g o ar & qear g, Bayarg

4

SHRI JAGESH DESAI; Political parties have

become irrelevant. This is what Mr. Jagmoha

said.

W\ TR 4 wwT ;o Siw gn TR
Exmnga §ag g vitafesn oiffs ¥
A1 gey THT & Ay 71 L geT e f
g feg Sifeizea 9@ Saa 1 ?
He said they are irrelevant. He was not
prepared to talk to them.
fer fowa are a7 7 Far waw a3t
F1 23 YfHaq qaig w1 7 AL TEE
337 % nF wiqu W 3w afma
Fi4 RITACE | AN G Wil FEET
qry & ww I A P ¥
s Ix odn RfY aqr o oEay
7 agi o Y fawra afsen €
INET FFT AP MTAETANK § TAH
Hiw 1 AT TN wE AR gAd A1
#uraw 20 1 gh gl PR TRl feER
§ztogeg § vy 1 o afmw
[hey take active part In  political
activities,
FT &9y I @1q ¥ F AT Iegiy
i - )
gi 5 At ara gaF  odw A ¥
Ft & gsar § f& sar = Mfaar
MT FTRAT & ST HT RAAr &
A |
wr 1g § 7 winfrae oidffs gfi@-
&z gt WAy &, KOTAIEHAT T HOH
1% U8Y IF = §, IATT AA-
caqT WEL g fwd ey,
e Iw fa o @ @O
because the administration has not taken the
local people into confidence. You have not
taken the local politi-cal parties into
confidence. You have not taken the local
organisations into confidence. You are not
taking the local administration into
confidence. How the hell are you going to

decide things? You are living in a .fool's
paradise. Let me tell you.

n
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cefirfnedan & FF § miSi WOT
7 wEATT wnErRE  wige - el

F ow Fm E T osTIEed
g5 WA 9 qiE F Wy a@F)
ERSE §1 Hiwr  wigER g,
AT WAl WY S wWigeT §
You have five Director-Generals of Police.
All of them are outsiders. The core group
consists only of outsiders. You have the
Governor, his three Advisers and the five
Directors-Generals of Police. The Governor is
an outsider. Mr. Ved Marwah is an outsider.
Mr. Jamijl Qureshi is an outsider. The third
Adviser, Mr. Gupta, is also an outsider. All
the Director-Generals of Police are also
outsiders. The Director-General of Police, Mr.
Saxena, is an outsider. The Director-General
of Police (Law and Order), Mr.. M. N.
Sabharwal, is an outsider. The Director-
General of Police (C.1.D.), Mr. Amar Kapur,
is an outsider. The Director-General of Police
(B.S.F.),.Mr. Ashok Patel, is an outsider. The
Director-General of Police (C.R.P), Mr. D. D.
Gupta, is an outsider. Do you have a single
person from the Valley? How are you going,
to solve the problem? This is unheard of. If I.
tell these bunch of people to go to Lucknow
and decide the fate of U.P., are they
competent enough to do that? , .They are not.
What about the local ,ad-ministration? You
have not taken a single local officer into
confidence. Still you have the courage to say
that you are not.getting the support of the
local administration. If this is the state of
affairs, you will not get the support of the
local officers. Why should you get? They are
nowhere in the policy making they are
nowhere inthe decision making.

A

Now, recently two Inspector-Generals have
been promoted by superseding others. -If you
did ,not have the two BirectoivGenerals you
could have appointed or upgraded at least two
.local officers, .whether they were
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"Hindus or Muslims, | wold not have minded.
But what has happened; Mr. Sabharwal, Mr.
Kapoor, who were both Inspector-Generals
superseded Mr. O. N. Kaul and Mr. Abdul
Rehman Nanda, one Kashmiri Pandit and the
other Kashmiri Muslim, and they are
appointed over the head of these two local
people and still you wan* the cooperation of
the local administration.

SHRI ASHISH SEN (West Bengal): You
are inciting communalism by using this
forum.

SHRI GHULAM NABI AZAD: Do not put
things in my mouth. Please sit down.
(Interruptions).

SHRI ASHISH SEN: While mentioning
these things you' are inciting communalism.
(Interruptions).

THE VICE-CHAIRMAN
JAYANTHI
Kindly resume your seat.
Don't interrupt the speaker.

(Interruptions).

SHRI GHULAM NABI AZAD: Do not try
to put the things in my mouth. We know what
are you up to. (Interruptions).

THE VICE-CHAIRMAN (SHRI- !
MATI JAYANTHI NATARAJAN): '
Please, do not interrupt the speaker. Kindly sit
down.

SHRI SUNH, BASU RAY (West Bengal):
You should speak to the Chair. You cannot
command the House.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Please let him
continue his speech. He did not say anything
that was unparliamentary and if there is any-
thing like that...

SHRI SUNIL BASU RAY: It is not a
question of using unparliamentary words.
When he talked about Hindus, that means
he wants to: incite com-

(SHRIMATI
NATARAJAN): Please sit down.
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munal feelings through this forum.

(Interruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATRAJAN): | request all the
Members to address the Chair.

SHRI K. G. MAHESWARAPPA
(Karnataka): You are always going outside
Kashmir.

SHRI GHULAM NABI AZAD: Well, 1
will send this bunch of administrators to your
State and lat me see what you do. | will
request the Prime Minister to send the same
bunch of officers to your State and then let
us see where you stand.

Now the houses ot fwo local SPs, Abdul
Majid Khan and Khalid, were raided In the
last week. If you are raiding the houses of the
senior IPS officers, if you do not have
confidence in them, how can you take their
confidence? This is a .hard fact. Can
somebody raid the house of a Police
Superintendent and then seek co-operation
from him?

Now, let me tell this for the sake of my
BJP friends. | heard through the papers that it
was said in the Lok Sabha, and also yesterday
the Home Minister was saying, that 70
terrorists were released by the. previous Go-
vernment. Yes, | woulld like that an enquiry
should be conducted under the chairmanship
of a sitting Supreme Court Judge to find out
on whose advice they were released and they
should be taken to task. Again, my BJP
friends will be surprised and will be up in
arms. It was Mr. Kapur and Mr. Sabharwal,
who were 1.Gs, C.I1.D., and Mr. Bhutani, who
was the Adviser to the Chief Minister for
security on whose written recommendations
to the Chief Minister, they were released.
And both of them were promoted from I.G. to
D.G.P. Yet the Congress and the National
Conference are being abused for releasing
them! Do you know something about it, Mr.
Home Minister?
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) s waww WYT (99T
v¥q) : ug Fai T &7

st W Al ST o A
grayt. ..

st famT ®&t (WY Smn) :
3w § 90 qmngir

Caft qEw A ROWE AT
garat Fg &R & 70 W WY
Bigr, PG .3geal T S| AT
¥ qala1 g faﬁﬁ.sr Faba F1 Tawdnd
ot | fAadi IWEad 9T B
F9FT TAAT A iEosio B FioHio FAT
fegr sz Wifqat Amaa a i 87FT
Fr 12 of ¥ ag 0 gl «Ea
g1

FWIR &7 AU gz o &
41 qr 33 & 5 a4t ngaw Al
ooy @ oamma Ay, nlarct; (¥1eT
® ) M Zau 00T AW @
i q:rq’ﬂ'a ta fa dT 1 FmA
I F FEML N B AR T
nar fzgeim & T £7 ST NS B,
a5l wad woT & 980 § S8aT
oyl TEEsm ¥ 6931 &) 97 otuw
F; ATRTT &, =g UAA Tig: a1
war 9, uifsmsaty Y fﬁ“ﬁ "Tff i
i q2 R ¥ Cﬂ'q’ g Eiutl EF‘? TAT
gfaardi & FET WA FUF GF )
WA STiFEEtA 3T AAES AT A%
war ¥ fr 33 ewAwt & fy &
gfamd § Wl ag gmwa AT §T
A%l & ! #4T Of@ ik ¥ wiaT
H, #17 afha ¥ aTRT W 0R QAT
qr ? =@l Q‘r ggal 9T ®igq &
wad § Saie |z ¥ A Faee
a4 agd far & 72 $faw & f%
gari ot § wig gara oy g
T wfew ® 4 fs gard avg gy
agid wify 4 gard swd g€ winr
F Al TH 4 AT 7ZQE FC G
UF §TH Fgarmr T WM A H’(‘ﬁ
us WEr af sifgsama | ¥fwT wiR
qiffetsr &0 WRle® Tq7 I3 B
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ifstgis & alsq =97 & € 2N
A AGH FAAT AWTT 7 FGHT
g &) & WA g fa fowm awwteal
gl 2 S &, S dJaifedt ¥
g andl § I8 wile ol T
FoT  qgfaal sof, F|W AT
sHfeow m1 w1 TRIEAT FU 1 AR
R § A% Fald g &7 T8 W
UF Wy ¥ FE asg g fu
BHIT W FE q@e FRHD L
AR ' 2 AT 73 AT DT,
qi. BT WAEE 1 FVHT H 1947
TORBT W qn LW .. gRer
I 370 F1 w® FH %ﬁqqa'aa“(
[ &1 W TG HIHIT A, AL

. g tﬂéa't"ﬁ”r IR w9
aﬁaamagmﬁﬁm ..o
wiE AR o 0, feRt Al W@
&MY SAAT g% BT S AT LA, X
wgamr frar, swar g5 sq. 9,97,
¥ o & I|W aw, §r s @
Aot ¥, fsA% I ¥ 40 ww ¥
ZFT 370 ¥ wH FI 7 af o1
TRl wAER fe war, § ggT 09
W o Mt agl TuF § el §
Q1Y qFAZ T BT | KW gAY
s Ael 5 feerF X H %59 & %
st aewiT & fega swef1e feat 71 ¢

Let me tell you, Mr. Gandhi's period was the
golden period for the-defence of this country.
... (Interruptions') .. Yes, | repeat it, | repeat it
and | repeat it. (. (Interruptions)...
golden period... (Interruptions) ..

it was the

s ikt ¥ wmy § fewm
AT SEAMNTAT HEHT. HH ¥ 7
&I T T W4T, FEY Hi@A o
T HAT G oW, ANy ww 11
g FIT § T W Giwd a1
13,600 FTI¥.- gy 74y |

=t ANl WAt RINT . FEImS

TqE
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T G F@t T 9@ FIF gU
(samars )

3o WATEL qIOTT (IAT 92 )
ZdT 9T F@ ANY ATFWS  Siqr § )
g fagw1 us @c weaT & gAST
AT sa17 FT qra AT T T

HEal | ¥REY A9 UF ®iT
He1 fear ) 3T & g4 ¥ AW A
gey ¥ §a £, g s gt s
F AT ET Y1 G AGE IW W €W
JEF & T A K 13,600 TOF
fega T Tz & fear o1 5 gl
AT ™ AT ST WA uEA  §
w51 § A fwe o feww awz am
qr SE0 F KA F TR WA, THT AT
F® g% A7 ¥R, T 47 TH 49T
T .9, HR @i qm vy fewa
fafact &F wew 9T ag3 gar @
X Fg3 gt ¥ !

S LI G L e
YIPTT § ¥ W & WG WE |

AYwre A@t mieg o {E Wi,

IA AT AW wAENR &L WE 9,

#aOiT § FAEART 1 WAL, fwEer g

gaRa g Wl 41, &uas

7 awrEEe -5 B ¢ { N -

You were not bothered about
country.

TGt TG
¥ A § wws W gar
931,  Sd iAW W ogEr w3,
% [TATA H FaF #i9l, qay ®
Q@I ANET, TE UK AT
nedY oAl ¥ wha gvar gf 4@ &

the people of this

ag {580 %7 @y awws ofar ®
w80 wE, 19T wERcofEr § agi v
wiwa % ou-gi® 7 I 2R oF o
:rfgfr# =t aa%arg“ gf ums @ fau
#. ... (a®am} 3I9E afFEe oft-
g7 = fec & 1 atfam . #t Gpwr
EHE T Y—m F5q ¢ waEy fEEEalE
sl #1 a1 agl-owr w0 f 399
gaq srFy fedn avz aig gl of
tﬁa ar § dvat 3 & faddraw ¥
waT (7T I ¥ fag_ vaas LEAl
far.rr.‘ T 9% 4 & § BEaE &)
nTiy gAY & qifae 7t &

A g oW ated (< WIW) ¢
wifsd fasis fa%r g

St Aty A= sitens : (36 ¢
qTq wvR A, “afw’ fwuw wow
T AT 19l ghmt ¥ “afid’’ Hay
T erra D LR T |
g ﬂ'ﬁ"ﬁvﬂ T FAT wafdm waey
¥ T o FOE F w00, W et
wi aTaTT & gTen st feda avet
ZHEma & AT A UAE Welr = LEETRS
# fugdt gt AT 40 a9t W A
gl

TE SR T ORI oY 5 NwRT
# waddz § ug waga Fear fin
fgazata @& w19 Fr ayglsaT SAY
atfpa + a7 figrata & g fify
wledd A Ay wemw fwar f Faa
Frre & Wit wWiT kgmE Wt
H1h GTaEd ¥ NS FT SFal )

SHRI ASHIS SEN; Madam, | only want to know
¥ o what we are discussing, Defence or Home Affairs.

=t nwla At HhaTs

e ug

TITAY ¥ WETHT  H, THGA  F
qodt g ®, A3 A & me-dy
sz arEd ¥ Wit W e av
W A, AT § ULF &t 4F T TN
W@ ¥, WA #q F7E &7 QT w2
P A, G W OUNT NPT qua
&f aﬁ'tr FI G A1 RF AT wA
w2 f5 37 farzen A WXE
£ F|H FT AT T AT B ¥

AT argqr 4 ﬁn ot fgdm % in
9T WT wwid EF uudl wiwhl #
fori & faq, wwdr mwad Wy
ford ¥ fag S =y qweE 3T @
¥ faw Em f”a%'a‘ra # WA
vrvms, CE A IO
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stigi ae fggiata A mragEg 0
wqla g, W ag £fe wsdt s
Ffzil qar wfaasi A wigeifEd s
9T gEifHEra wl qew ¥ oy aga e
RESE: § L TR vl Al armage
F} A H1T 1 el e i 61

(svuw) %a, g4 ud ¥ I9F
fa'q W7 9w | a7 e ARay
Fr Ag foard g ¥ #gr Aw
T wage %0 % 7@l wEr DN
AT AT PN 1 TF AT W winea!
g gd acanﬂ‘a 3 | atga az fwad
g | Al " AR S 5w gqﬁ* agi
a€ Bza § § A oam W oww am®
g Wr A7 o A aww
(eTa8EA)

Aqal @ @y A Tegwma § &
#.9 .. 8/l Wk A7 A9 4%
AME AT ga3 § 1 gm WET 7 7
%_a

"gq uTg Wi G § av Fr 9 § agAry,
A A A £ ¥ & 997 agy gy’

glasl &7 4% W g Ty ors [[ar
z@ a1 difamt, g g |, 9.
arf. (qw) Hit e ATH . R
FET K T T T HT F8 @
g5 za a‘raiaﬁ E o\ fmesit § 537
2 fr Zw wuurd 5

ot fafraww Yag (fagre) © Sowa
FHER |
o} AWM AW mTaTT o wTE, dar .

ANAA FFATR HAT g AT w7 Fr
aifas & WY wear ! S §% ga,
wara g & 441 g W &, W Al
T 2@ W AEAfeE T [ Ay
qIRH A2 AW AT F # 0S fmgucs
Frezg o1 fwegsy FEA ¥ wig
o H ALERR q@ QAT & 1

a0t gare &l B oAwmrEd &
ata Ffard af) frar &) 3w tvr‘r;r
ot | ouaA’d £ f§ a2 awit saiy
F fag & dar gq & 1 93 @w aw
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amsrser ¥ Ag Fvmda @@ g,
a4 a5 T ¥ T AT RIS
déuez grow w1 TR dm H g
§, T Bw W A& W v quae
Fr  wigardy gl EY, ww =%
¥ Eaadz A goieerfae
Agl g, a5 fede A e |/,
nEifadia T [t @

§ niTE 1 AT A fIIA
wEal fE :rcr?r a3t fadardt 2,
AT I, ' Faw ﬁmﬁ aifey 3%
Al g, afrT wa wdC awr MfgEr
AR atal #E W Y 0 hE wwE
AT FW 9 e WA 0 omigd
1% TF QAT WAt qdtat, W g
wigdi & Av ‘ﬂ'ﬂ‘ﬁ?“-ﬁ aaﬁ F1 B
AN HIEHT FY ot aﬁaﬁuF EEC
fg-tmﬁﬁ ®Y gRIT Al S S

it drar stew feard b H el
HI9 WEAT F1 EWI OFaT @@ ¥ Twrg
ale wAaT frgaid ¥ ) 53 sqEuA
aavrm &1 2ara gdi i ﬁmm
F mgl fr § ga @3 T sl

“ag Al Ft g AT, adify gaw-

qiaf & TiE qﬂ‘zq &, T Ao Fodio

aler %% W@ 4 5 § sxfag &6
et fx  wEr mag(- T g T
fer g\ At wedl =y aaws gatar
T T AT A1y ala ol
oY ZF os g M

™ W owy feaht wefpveh §
fa = 2w & ate w @Em WA
wral & g d § foad agdr Eaa
aft 7 fasma aff #4@ & 0 ar
T8 W I % g g @, 63
¥ W # msm‘-g FETYCTE muc%'
TR g R P o wme ¥ &
LT Mew a3 of ‘ara dgd
F 42, AN wefpdi Wy agat a
AN A4 wL, WT wigx fay wg
g | 7798 qAafpr 9 &
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A =G § & ax o wg
i T fpurata 3% A gifaa 37
gar 48 & wxar € 1.%8 W H
fgrg F+qaT & | waxt U WA
ag Ay, 9 .41, F wrgAl & W) sorar
g o+ ¥ & awr 90 wiadt R
FEIFACE) @ BT T AW § HT
gart & fY. wigdt § A #aT
Agl Tt WY xEl §n wg A1 aorhweany
Ft wisfn &, s | el g, Al
To% glaoe W gt & fegst & siaHy

&

gy N A A @t

ats 1 T4 qo &1 forg @A
g 913t o Iw F1 qaadl AT
% &, Alga go faady #39, §9
uifag M mod sy & fag,
arh gdl & fag e qRUT %I
] &) o wd s oage ¢ W
fageald & 393 9% qeAq ¥, T R
=W % 1 W fageata T amyw asr
A § aifpsala—-1947 & L
RiA Fg oTixfaly ¥ wgi & qaawE
®Y A FTR A Few #, I
gsd amy fagy & sifgg & 6K

il afed wafd & hw R

agi % mamwAl & sfg ws WX
watg dar fpar Migdagd ongi
g B ARANIE W wipERTr 99T
TRt AT BT @ W A s
gy facierdr arfetals v 1

§ uiy @ 837 ¥ FU FgAl
wigarl g f wilEta| sy Wl S8
§y wF alfptata A @1 F, FAN
Y &a &, aNferatA 7 &W A |
fegeria & WAAWAT ® DGA T@AN-
F0 WA g mafa i
g AT g% W uFI E AT A
#ifaa & B 0¥ g w0 @ 53
asd & | nifrg i ag ¥ A )
gty Wi uwet & & wg ag Rwar
fam &, w98 2w a1a & w9 AW
wAat uEd & 1 g8 Wi § -
wea e Fagt 747 wgar wiad § )

It @d wa & | Dededro
AT B W FgW wHHW §
e W fegwa % fRA ad @),
an Wl gt & oaw ogme
AZT &Y, AW W AE afva . add ¥
Ay TH-UY AT amy gy, OF-
TH AT AWMy g1, TR0 www @
A fo fageam &1 Y & AT
A W .4¢ AWt ¥ wE sa adf
W Eom RN & fams
Agl &) 9g war ¥ omiw, w@rsdd
# 3 gam @7, 3% <affw =) @
H§owd w7 e 2 Wfuw fE &
£ mw, ks T @YW F
fegme ¥ fepil =i weaam
£ Qi §¢ 9% T IR TFR ¥ WA
AN ag Aty ¥

(3% wwmafr  qEww gd)

a1 wm feRrre & fggmi €R
qAewtal ¥, agi ¥ o =R
fafems & ami wT w7 w1 fErgraw
1 IS aGT wigH ¥, T3 W
&q mrar & frag sa gl AfaT
g SN A AT §, Mg A wRE
wg § T mi9 ovg d9w s @
¥ fom Fesmr & fgegeata 1 aewsT
wm &%y &7 56 W w1 W sAar
98 ue wE famEam & awew
3T W& 2, Afew g @ oafel I
fergata B oAl v § 1 g6 wur
fergrm adl e L e g Ggmw
wifer foad) va g feg & @
gadl Wi wawatr g 1 Afew @
aw &7 Wi swar wE g gl
Fratr fergeamy agl Iwd@ g, T =T
fegema w=dr &) ¥ FarAr sear g
fa siur fergeame WY wa, g e
qret w@ar | A forgeam & T At
FizaT sy § g fwwrm ¥ A9
% 73 gwmw §1 gwersifey fgmgenw
wEIewT Wi Bt fergmam, grEr w1y
gfsa <amgr «id F@E #1 fFRala
gwar aifge R W aw fegw,
fsas agy San 1 FiaETs fGrggas
3 @RI %7 weW =T wEEr ¥ fag
fear wg naen Ahl faR Aoy
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s @ afeery R feegmaRTy
oAt F Ay, Bw [ qg fAear g1ar

TN FE  awgE far fa s &
57 frgeam & Qg g99 fFar v

AT AW FIERW, WA, IR TA-

s # aer g ¢ a4t g4 e

¥ fT &7 ey ¥ (wwam)

TATS oY T &Y fisreeata 2. a7 Sy A7
when 1 talk of Indira Gandhi and Pandit
Jawaharlal Nehru, he is part of that. But
unfortunately none of your leaders have that
privilege. They have come from another
category. ... (Intrmiptions)... They have come
from the category against whom we have
been fighting all along and this is  also
most  unfortunate.

| want a categorical statement on this and |
T oArw § gE IR % grg AdhW

T g 6 oawe 2R fgwEam w1

TEIT AT mwIEAl T BFWR AT

% fegesra @1 Tagam «1 1M

WAr §, 3 g wfa-arfy T gq

¥ Y BIT FT FIUTTI FTAT §AT

AT ¥ osfir s aw T
o wE AR T fggmm @ wd

WA HIT A7 3§ 97 AT AT
ST g ¥ T & I8N =T
4% oz s & SR 79 &%

TH I ¥ usAr 1T nEEal Ad @

7l & omim ¥ T Ww @

#vdly o ¥gd g fr fow w9

ST @ % W grEs qisaT w1

T *7 feqr ag7 /T, 4F W@ AIHT

RIAFTEY Y, 4 B, W HAIS(o, AT

WY gwl & wdl ¥, AR 0w

A8 5 w@m gw fafree ¥ am

FU ¥ #g, a8 arm T

YR WEY & ata &0 qr oAdy, Afaa

¥ wF fAeere s #7 Heaa ¥

IR A % #gar §.0n ary maiea

Foatw.d. ¥ gfafc um 3.

[IEANTY ¥ saear § qiF ¥ 0w,

FIRC T F oqiv W@ w
Ififrean wom & f& wEh)

am saying this with full authority at my
command that he tele-phoney him at Calcutta

and the BJP President told him, 'be tough,
don't
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compromise'. Should | not hold Mr. h. K.
Advani the culprit for the murder of Mr.
Khera and the Vice-Chancellor?
(Interruptions) .

SOME HON'BLE MEMBERS: How are
you saying that?

SHRI GHULAM NABI AZAD; | am
saying this with authority. Let him contradict
it. Let both of them contradict it.
(Interruptions) .

SHRI V. GOPALSAMY: How can you
speak like that?

SHRI GHULAM NABI AZAD; | am
saying, let Mr. L. K. Advani and Mr. George
Fernandes contradict it....

(wmam ) T q1 HsH ® ST
WE T T qr w5 g W2
Hie 1 F4T g 7

SHRI V. GOPALSAMY: Mr. Ghulam
Nabi Azad, Mr. Advani is in the other
House. ~ What are  you  talking?
(Interruption).

SHRI GHULAM NABI AZAD: This is not
a question of talking, my dear friend. | am
just saying whether this Government is being
run by Mr. V. P. Singh or Mr. L. K. Advani?
How did the Union Minister telephone the
BJP President at Calcutta and ask what steps
he should take in negotiating with the
terrorists and whether he should negotiate
with them as far as the question of release of
Mr. Khera and the Vice-Chancellor is con-
cerned. Mr. Advani told him, "be tough and
don't negotiate”. This is what | want to tell
you (Interruptions) .. This is none of your
business. You tell both of them to contradict
it.  (Interruptions).

SHRI DIGVIJAY SINGH: How did you
listen to this talk? You must tell us.
(Interruption). It is your duty to prove it
because you are say. ing it.

SHRI P. SHIV SHANKER (Guijarat) ;
You must admire his resourcefulness to get
this information.
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SHRI GHULAM NABI AZAD: If you are
so incapable that you'do hot know tins how
can we helpit? (In-

terrupt'umsS',

st W, § a8 fRadd el
TIEFT R FH AT 8 B 'BRIT T,
VT A FW W ORI, WEOTAT HEH
B mak weigs wmr W 6 HAr
T B AWl BT T W FV OUEd,
TETI TE WEE € | T #eE & oHiy
i fert ¥4ThA AHT WAL 5987

T g
DR.NARREDDY THULASI REDDY
(Andhra Pradsh). Madam, | am going to

speak in  Telugu.

Madant Deputy Chairperson, we are discussing
the most important problem; peace and
security of the people of our  country
constituting 1/6th of the world's population  In
our' De-mocrati; country no other  Home
Ministry faced all these  problems which \he
present H6me Ministry is facing. Excepting 3
years, almost 40 years after Independence
Congress has been riling our country as if it was
its mor.opoly. They are the cause of all there
problems. Adding to the problems ou
neighbour Pakistan  is - busy with anti-Indig
propaganda only to diveis the attention of thei
people from the political instability in tha
country and failures of the Pakistani political
leaders and also to counteract the criticism of the
Chief Minister of Punjub i.e. Sindh-Pakistan
Nawaz Sharif against Benazir Government
Pakistan is not only organising training camps fo
Kashmir Militants but also supporting them with
financial assistance and arms and amunitions
Thus the interference of Pakistan in our interna
affairs has further worsened the Kashmi
problem.  So today India is like a ball of fire
We-cannot say when it will explode.

Madam, Kashmir problem has not arisen
over-night.  For six or seven

English translation of the
Telugu.
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years Kashmir has become, an abode of
secessionists and extremists.

On August 15, 19'33 the secessionist; hoisted
Pakistani National Flag ir Srinagar.  In the
cricket match play ed in Srinagar in October,
1983 between India arid West Indies, out
Indian players were booed and jeered by these
secessionists. On an auspi-cious'day like the
Independence Day the people of Kashmir in
protest re- mained in black out.  On the
first death  anrtiversay of  Gen. Zia-ul-Haque
the whole of Kashmir observ ed bandh.  As per
the orders of the secessionists even the
Ministers'of the State had to switch off their
lights and remain in the dark. This is a
problem inherited by the National Front
Government from the Congress regime.
Who is responsible for this state of affairs?

! The Indian army which was wel-
comed and greeted in 1947 for driving

away' the Pak forces is now treated
with  hostility. | request the Govern
ment to look into this situation. As
there are many reasons for Karna's
death, so are many reasons for Kash
mir problem.

Kashmir people developed a hostile attitude

towards Indians. The way Indian
Government is tackling  the problem of
Kashmir is faulty. The National leaders
failed to fulfil the hopes and aspirations

of Kashmir people. The Kashmir Valley is
a paradise on earth but the common man's
life there is a hell. ~ Crores of rupees were
allocated for'the development of the Kashmir
Valley but practically there was hardly any
development. Politically influential people
and immoral people were benefited.
Unemployment  increased.  Dissatisfaction'
crept in. They were not satisfied with the
ruling party but had no-other alternate political
power on which they could depend. So there was
a vacuum. This was a boon to secessionists a.nd
Pakistani  asents. Tey exploited the
situation. The Zamayat Islam brain washed
the younger generations  to



217 Statement by

make them believe that Kashmir is a separate
nation and should therefore be separated from
India. As long as Sheikh Abdullah was alive
secessionists could not play their games. But
today the problem of Kashmir has raised its
ugly head only because Sheikh Abdullah's son
after his father's death showed much more
interest, on foreign tours, and opportunistic
politics than on the law and order problem
and welfare of the country. Hence there are
social, political, economic and historical
reasons behind the Kashmir problem.

(Speech not concluded)
5.00p.Mm.

THE DEPUTY CHAIRMAN: At 50' clock,
the Minister of External Affairs is to make a
statement. If you finish your speech within
five minutes, | will allow-; otherwise you can
speak tomorrow.

DR. NARREDDY THULASI REDDY':
I will speak tomorrow, Madam.

THE DEPUTY CHAIRMAN: The

Minister of External Affairs to make
a statement.

STATEMENT By MINISTER

Talks between Foreign Ministers of India

and Pakistan at New York

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI I. K. GUJRALI);
Madam,  Honourable  Members are
aware that | visited New York from
the 22nd to the 26th April, 1990 to
participate in the Special Session of
the UN General Assembly devoted to
International Economic Cooperation
and in the Non-aligned Foreign Minis
ters' meeting connected  with this
Special Session. | had extensive dis
cussions with my counterparts from a
large number of countries during my |
stay in New York.
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The background to the meeting with
Pakistan Foreign Minister was the tensions,
and- aberrations, created in Indo-Pak: relations
due to Pakistan's, involvement generating
extremism and in violence in Jammu and,
Kashmir. Despite Pakistan's obdurate attitude
on this, issue, the Government of India had
kept lines of communication open, with
authorities in Pakistan to avoid confrontation
and to resuscitate the process of normalisation
and stability in-Indo-Pak relations.

In conformity with India's commit-ment to
conduct relations with Pakis-tan in the spirit
of bilateralism inherent in the Simla
Agreement, | took advantage of my visit to
New YOrk to have a detailed exchange of
views with the Foreign Minister of Pakistan
Sahabzada Yakub Khan on the 25th April,
1990.

During the course of this meeting |
reiterated that  Pakistan's continued
intervention in Jammu and Kashmir and its
support and encouragement to terrorism there
was not conducive to maintenance of peace in
our region and that such an approach would
be detrimental to Indo-Pak relations. |
stressed that adventurist brinkmanship en the
part of Pakistan in relation to Jammu and
Kashmir might generate unpredictable events
which might become uncontrollable.

I told him that since our last
meeting, in January of this year,
instead of listening to my advice for
restraint. ~ Pakistan had stepped up
interventionist actions in the Punjab
and  Khashmir through! training and
supply of arms to subversives and
incitement to violence. Belligerent
and inflammatory  rhetoric  exhorting
people to resort to arms was being
indulged in at  very responsible
political levels Calls for a 'Thou
sand Years Waif and for ‘Jehad'
were being issued from the same

quarters.  Special Kashmir Funds for
supporting insurgency had been
created. Government-sponsored

media campaign had increased mani-



